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THE MINISTER OF STATE N
THE MINISTRY OF COMMERCE
(SHRI Z, R. ANSARI): (a) The num-
ber of trawlers imported by each of
the industrial hauses and concerns
engaged in fisheries ang the cost
thereaf are ag under:—
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Industrial House  No. of Cost
Vessels (Rs. in
lakhs)

Indian Tobacco Co.

Ltd., : . 2 72° 68
T1ID Parry India Ltd. 2 73 71
Britannia Industries

Ltd. : ' 2 72* 63
Union Carbide India

Ltd. r : 2 42 23
New India Fisherirs

Ltd. A : 3 56- 40

Tata Oil Mills Co. 2 27" 40
345" 10

(b) India has not lost any markets
for the export of their fishery pro-
ductg recently. There was some set-
back in the export of Indian marine
products to USA where Food and
Drugs Administration, USA, detaincd
large quantities of Indian shrimps and
subsequently blacklisteq Indian
shrimps in October, 1979 on account
of insect, filth, decomposition and
salmonella, However, black-listing of
Indian ghrimps wag revoked by FDA
on 5th May, 1980, and exports have
started picking up again.
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Non-supply of allotted items to
West Bengal

2919. SHRI SATYA GOPAL
MISHRA:

SHRI HANNAN MOLLAH:

Will the Minister of CIVIL
SUPPLIES be pleased to state:

(a) what was the quota fixed for
West Bengal for diesel, petrol, kero-
sene oil rice, sugar, cement and salt
during the last three years; year-
wise, month-wise;

(b) what were the reyuirements of
West Bengal for above mentioned
items during the last three years;
year-wise and month-wise;

(c) how much quantity has been
supplied to West Bengal on each of

those items during the above men-
tioned period;

(d) whether Government arz aware
that the allotted quota on zbove ilems
coulq not be supplied o West Bengal;
and

(e) if so, the reasong therefor?

THE MINISTER OF CIVIL SUP-
PLIEs (SHR] V. C. SHUKLA): (a) to
(e). Information is being collected and
will be laid on the Table of the House.

Facilities provided by Nationalised
Banks in Backward Districts of Tamil
Nadu

2920. SHRI T. NAGARATNAM :
Will the Minister of FINANCE
be pleased to state:

(a) which districts in Tami] Nadu
are considered to be backward and
what facilities and improvements are
being provided by the Nationalised
banks for their developments; and

(b) detailg of the results achieved
in these districts during the last three
years, year-wise, district-wise and
bank-wise?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
MAGANBHA]I BAROT): (a) 9 districts
have been identified as ‘industrially
backward’ in the State of Tamil
Nadu. These are listed in the state-
ment. The gpecia] concession offered





